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formation asked tor U being obtained 
and will be laid on the Table o f the
House.
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Narpur-Kolhapur Line

1271. SHRI SANTOSHRAO GODE: 
Will the Minister o  ̂ RAILWAYS be 
pleased to state:

(a) whether Government of Maha­
rashtra have requested the Union 
Government to construct Nagpur- 
Kolhapur Railway line:

(b) if so, what is Governmentfl' 
response thereto; and

(l-) whether the survey of this 
Railway line has been ordered?

the  m i n is t r y  o f  r a i l w a y s
(SHRI SHBO NARAIN): (a) Nagpur 
is already connected with Kolhapur 
by a broad guage line via Bhusawali 
Dhond, Manmad and Pune. There has 
^en request from the Maharashtra 
State GoTemment for conversion of 
Miraj-Latur and Purli Vaijnath-

Parbhani'Adilftbad lines to broad 
gauge, and construction of new linee 
from Adilabad to Ghusus, and from 
Lattir to Latur Hoad thus providing 
a shorter B. G. link between Nagpur 
and Kolhapur.

(b ) and (c ). (i) Survey carried
out lor the conversion o f Miraj-Latur 
and Latur-Latur Road new line has 
revealed that the project is not a via* 
ble one. In view of the constraint 
on the resources position, it is proposed 
not to take up the project.

(ii) Purli-Parbhani forms part of 
the approved Manmad-Parbhani-Furli 
Vaijnath conversion project, on which 
work has been started in the first 
phase, from Manmad to Aurangabad,

(iii) Survey for the Parbhani- 
Adilabad conversion, and Adilabad- 
Ghugus new line project has been 
completed and the survey report is 
under examination.

Kailway Lines tn Bftckwntd a»d Trib«] 
Am m

1272. CHAUDHARY BALBIR 
SINGH:

SHRI AMAK SINGH V. 
RATHAWA:

SHRI KIRIT BIKRAM DEB 
BURMAN:

SHRI CHHITUBHAI GAMTT:

Will the Minister o f RAILWAYS 
be pleased to state:

(a) whether there are a number of 
proposals under Government consi­
deration for laying new RaUway lines 
in the Backward and tribal areaa dur­
ing the years 1978, 1979 and 1980;

(b) if so, the detaila thereof;

(c) how many auch proposals also 
have come from State Governments 
and other organisations; Institutions 
and Chamber of Commerce from the 
country; an^




